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3. Subhash Chand Kapoor s/o Sh.
Bodh Raj rlo A-324 Sec. No. 19
NOIDA (in judicial lock up).

Kamal Dhawan is absconding and
he would be made to join the investi-_
galion when traced.

4, Case FIR No. 108 dated 22-5-88

u/s 420/468471 IPC, P.S. Sultan
Puri, New Delhi.

In this case four persons were are-
ested and the case is pending investi-
gation.

5. Case FIR No. 108/88 u/s 420/488/

471|134 IPC, P.S§. Malviya Nagar
New Delhi
An altempt was made 1o sell the

DDA flat of Mr. Arun Prabhakar r/o
B-B'10-H. DDA tlats Munirka. New
Delhi. Some documents were in ori-
ginal anq others were forged. On
this the above noted case was registe-
red and 6 persons were arrested.

Setting up of district rehapililation
centres for handicapped persons

RANJAN
WEL-

3030. SHRI RAJNI
SAHU:. Wil the Minister of
FARE be pleased Lo state:

() whether it is @ facl that Gov-
ernment propose to set up distriey re-
habilitation centreg to implemen! sc-
heme to provide comprehensive and
coordinated services to handicapped
persons living in rural arcas; and

(b) if so, how many cenlves have
been set up so far, State-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI-
MATI SUMATI ORAON): (a) and
(b) The Dislrigt Rehabilitation Cen-
tre Scheme has heen set up on pilot
basis in 10 States and in 10 Districts
covering two Primary Health Centres
each. The Cenires have been set up
at the following places:—

(1Y DRC, Virar Thane District (Ma-
harashtra).

[RAJYA SABHA]
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(4 DRC, Kharagur, District Mid-
napur (West Bengal).
(3) DRC. Chengalputtu, District

Chengalpattu (Tami] Nadu).

(4) DRC, Silapur, District Sitapur
{Uttar Pradesh).

(5) DRC, Mysore, District Mysore
(Karnataka)

(6) DRC, Bhubapeswar, District
Puri (Orissa).

(7) DRC, Bilaspur. District Bilas

pur (Madhya Pradesh).

(8) DRC, Vijayawada, District Kri-
shna (Andhra Pradesh).

(9) DRC, Kota, District Kota (Raj-
asthan).

(10) DRC, Bhiwani, District Bhiwa-
ni (Haryana).
The Indian Institute of Manage-

ment, ,Ahmedabad has been enirusted .
with the job of cvaluation of the
project in consultation with the Plan-
ning Commission. Only after the eva-
luation is completed, will a decision
be taken for expansion of the DRC
Project on a large _scale.
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